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various obstacles and difficulties that
have arisen in the economic growth
of the country and other aspects, for
instance. education, and this is a very
welecome development because I think
unless we all agree on these basic fac-
tors, it will be very difficult to really
use the instrument of education for
population control in an effective way
which is what we want fo do and I
shall explain and elaborate as fo how
exaclly we want to deal with it in
terms of the curriculum and in terms
of administrative linkages that we are
trying to cstablish between education
on the one hand, and health and fami-
ly welfare department, on the other. I
will go into all these things on the
next day. But the hasic point is well
taken. i. ' .. .

Shrimati Pratibhaji I think, men-
tioned a certain figurc. near about a
thousand crores, which this country
will reach by the year 2000. Let us
hope we can reduce that figure. But
whatever we do, the figure is going to
be very high and the figure is going
to be about 900 crores as far as I can
see and I will mention only one point
here and that is Sir, that there was a
time when some people argued against
the family planning and mentioned
China as an example, where family
planning was not followed. I have
followed the course of events in China
fairly closely and I know that years
ago they changed their policy and they
went over to family planning and in
fact, they adopted the slogan, more or
less, with a slight change, which
Hukmdecji mentioned namely, one-

child family norm: that is
5.00 P.M. the norm they have adopted

in China. So., China has
changed fits policy because of pres-
sure of population and we are the
second largest country we have to
follow suit; there is really no choice.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I think you can
continue your dectailed intervention

on the 9th of August when we will
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continue with this, and alter that, the
mover of the Resolution will reply.

Now, hon. Minister of Finance wants
to lay something.

= e M7

———

PAPERS LAID ON THE TABLE—
conld.

Notification of the Ministry of Finance
(Department of Revenue)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARI): Sir, wilh
vour permission, I lay on the Table a
copy (m Euglish and Hindi) of the
Minisiry of Finance (Department of
Revenue) Notification G.S.R. No. 607
(E), dated the 26th July 1885, issued
under rule 8(1) of the Central Excise
Rules, 1944 exempting Lean Gas ob-
tained from natural gas from whole
of the duty of excise leviable thereon
when intendcd for use as (i) feedstock
in the manufacture of fertilizers and
(ii) fuel for the generation of electri-

cal energy by specified electrical
undertakings, 1ogether with an ex-
planatory memorandum thereon.

Placed in Library. See No. LT-1190/
83]. .
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CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPORT-
ANCE

Near-breakdown of telephone system
in major cities due to rains—contd,

THE VICE-CHAIRMAN (SHRI R.
RAMAXRISHNAN): Now we come to
calling attention. Shri Sukomal Sen,

SHRI SUKOMAIL SEN' Mr. Vice-
Chairman, before lunch break I was
referring to import of foreign techno-
logy for our telephone system. I have
no objection as such to import of
foreign technology if it is absolutely
necessary. But in regard to telephones.
the technology is functioning very well
in Japan and in France from where we
are importing this t{echnology. We
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know whether in Japan or in France
or in Germany or any other western
country this particular technology is
functioning effectively in their parti-
cular climatic and environmental con-
ditions but in India we have a differ-
ent climatic and environmental situa-
tion. Our soil condition is different.
There are different factors which have
no connection with the factors avail-
able in those western countries, So the
point is if we bring this technology
in toto our country and apply it in
toto, without recognising the special
distinction of our situation as I said
about climatic and environmental con-
ditions and soil condition and other
factors—will it be possible that the
same technology should function as
effectively here as it is functioning in
those countries from where we import
this technology? WMy personal experi-
ence is you have already installed digi-
tal technolfogy in India in various sec-
tors but its functioning is fotally dis-
appointing here. On the other hand,
the same digital technology, whether
in Japan or in France, is function-
ing exceedingly well. Why is it so?
It would like to know from the hon.
Minister whether his attention has
been drawn to this aspect. Why is
the technology which is functioning
very well in those countries from
where we have imvorted it, failing
Gisappointingly when we install it in
our own country? As I pointed out,
the same thing happened in the case
of cross-bar exchanges. Same thing
is repeateq in regard to electronic
and digital exchanges also. That is
why, I want to draw the attention of
the Government to the Zfact that if we
want to just import the technology and
implant it in our country without
taking int, account the special fea-
tures or the different factors ohtain-
ing in our country, I do nnt think ihis
technology is going to he verv effec-
tive here or it will function well in
our counfry. In the case of cross-bar
technology when you haye found that
the technology which hag been im-
ported int, India has not been func-
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iioning well, I would like to know
whelher any enquiry has been made
into it. What has led the depariment
to import such technology which is
not functioning effectively in our
country? Why it is happening? Who
is responsible for it? Have you fixed
any responsibility for this? Have you
ever reviewed the performance? I do
not think anything has bkeen aone in
this respect. T will be glad if the hon.
Minister clarifies the point.

Then, Sir, about the automation of
these exchanges. A number of staff
will be rendered surplus after the
automation is introduced. On the one
hand, you are importing this techno-
logy without taking into considera-
tion the local factors. On the other
what are you going to do  with the
staff which will be rendsrea surplus
because of the automation of these
exchanges?

Next point is, these new exchanges,
so far as my knowledge goes, they
can {ake care of the defects ang faults
which  may develop  inside the
exchanges. But in regard fo under-
ground cables, can this new techno-
logy, thisg imported technology, take
care of them? So far as my know-
ledge goes, it cannot do so. The
Minister may kindly clarify this.

Then, Sir, many tfelephone are re-
maining dead Zor months together. I
do not know whether it is fifty per

“cent or sixty per cent. A large per-

centage of telephones ip cur couniry
whether it is in the city of Calcutta,
Bombay, Delhi or Madras or any-
where else, need replacement. The
cable system and the entire apparatus
neeq replacement. I would like to
know what the Government has done
for replacement of the outmoded
cables and other apparatus. We have
been hearing that something is going
to be done about it. But nothing has
been done as yet. (Time bell rings) I
will be concluding in a few minutes.
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When the telephone sysiem is in
shambles, the Government has taiten
steps to bifurcate the department. I
do not know how far this bifurcation
will bring about an improvement in
the functioning. Corporalions are
being formea. The argument is being
given that if corporations take over
the telephone system—in Bombay and
Delhi, it has already been decided,
it will help in effective Zunctioning of
the telephone system. When under
the Government control itsell, they
have failed, how can the iunctioning
be improved merely by forming cor-
porations?  The argument advancea
ig that corporations can iake enough
finance from banks and gther institu-
tions. Cannot the Government take
finance from banks and other institu-
tions? Jf necessary, rules can be
changed. But insteag of keeping it
under the control of the Government,
corporaiions are being formed. 1 am
afraid, this will only worsen the situ-
ation further. I# the corporations take
over the entire telephone syslem in
our country, one by one, I am afraid,
we will be facing a aisaster in the
workinz of our telephone system.

Sir, this has been discussed many
times. There have been newspaper
reports that the Government is con-
sidering about it. On the one hand,
you are forming corporations. On the
other, the telephong system remains
dead The point is, when the
telephone remains dead for
months together and there is
no possibility of getting it repaired
or restoring its functioning. Why will
the consumer pay rent for the deaa
telephone? They are supposer to
pay for a working telephone and nol
for the telephone which remains gead
for months together. M would like to
know whether the Government is pre-
pared to consider the suggestion that
for the period the tielephone remains
aead the consumer will be exempled
from paying its rent. Otherwise, why
should {he consumer suffer for the
fault of the department?

These are some relevant points
which I woulg like the hon. Minister

[ 26 JULY 1985 1 Mattey of Urgent Public 254

Importance

to clarify. And I personally appeal 1o
the hon. Minister that he shoulg not
give just a formal reply as is very
often given on the floor of the Parlia-
ment. That formal reply may satisfy
somebody’s ego, what wa are discuss-
ing may be talked out, but it will not
satisfy the consumers. The distress
of the consumer will not be miligatea
if only these things are talked out
formally. I would like the hon. Min-
ister to take a sympathetic view of
ihe difficultieg that the consumers are
facmg in thlb country

T -
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SHRI VISHWA BANDHU GUFTA
{Delhi) : Mr. Vice-Chairman, Sir, 1
am very grateful to the Members of
the Opposition for tabling this Call-
ing Attention on the iclephone bhe-
Cause for a man next to his wife, 1
think the telephone is the most im-
portant thing and sometimes it takes
precedence over even his wife when
vou want to talk to your girl friend.
1 do know that it is sometimes e.ipen-
sive because as my hon. friends from
the other side have sain, you do get
wrong numbers and you have {0 pay
for them. . -

Sir. T would like to draw the atten-
tion of my hon. colleagnes from the
other side 1o the size and dimension
of this problem. We have heard ah-
out how telephoneg go ilead when it
rains. Bui vou have to see what the
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wiheallles are, what is the kind of
servicg that the telephones in a coun-
iry as large as ours has t¢ provide.
You would agree wilth me, Sir, ihat
&ven the metropolitan cities for which
the Calling-Attention has been tabied
have a very large number of tele-
phones berause we have a largs popu-
lation. We are a growing. dvhamic so-
ciely now and the pressura on the
telephones for business is very high.
On the one hand we (Jesire a very
heavy monsoon for our crops and on
the other, we desire that the tele-
phones should be operating even if
lthe arainage gystem is not good and
when the felephone exchange is under
five feet of water, as the hon. Minis-
ler has pointed out. I am [ringing
this to your notice only to peint out
to you the framewori in which {he
Telepnones Departinent has 1y work.
We have outmodeq equinment-—some
o. it, which was purchaszq jong ago—
and during this time there has heen
a lot of change in the tecnnology in
the world. New telephone exchan-
ges—electronic  exchanges—have re-
cently bheen installed in Delhi and
some other areas ana 1 am  sure,
Members would have noticed it them-
selveg that they have been working
very very satisfactorily. In fa~t, now
it is possible for ug to dial Londen
ifrom here and London to India and
all the four merropolitan cities along
with many other eities which can bhe
reached directy.

Now, Sir., my friend. Myr. Gopal-
samy. has mentioned ahout NAM and
CHOGM. I agree with him that the
telephones worked flawlessly at that
time. Now, just because they worked
Azwlessly at that time, he seems 10
be complaining why they do not work
Aawlessly now. I would like o point
out, Sir: that these telephones wrere
installed recently, they were on the
electronic exchange, they were wired
for a specific purpose and, I am sure,
it wag done in a very short time and
in a very gooq manner so that they
operated very efficiently. Now, if the
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same thing is to be extended tg the
whole country, then you would find
that it is an extremely expensive pro-
position, it is an extremely time-con-
suming proposition and it is g very
very large problem. Now if the Oppo-
sition Members shoulq desire that all
at once it can be aone, I am sorry to
say, Sir, it may not be possible be-
cause, if the Depariment of Commu-
nications has to do that, they have to
dig up a major portion of those
streets where the oldes{ are lying,
everything else will come to 5 stop
and, perhaps, in the 7th Five-Year
Plan there will be nothing elge work-
ing except the telephones. So, I would
like to draw the attention of
my hon, friends on the other side and
say that they have fo see this problem
in its totality.

Now, there is a problem of wrong
numbers. As I have mentionea, wrong
numbers are obtained because we
have cross-bar exchanges and some
of the cross-bar exchanges cannot
possibly operate with the same effi-
ciency as the electronic exchanges. As
the Minister has said, now the De-
parimeni hag gone in for a five-prong-
ed programme for laking care of these
problems. Now, he has mentioned
about pressurization. Pressurizing the
cables is a very important thing. Once
the cables are pressurized, {hey tend
to operate perfectly. Noy they will
be having the jolly-filleq type so that
there ig less leakage of water. Let
us remember that the main problem
is of water seepage and, we all know
that the electric current that passes
through the cable gives the message
across, and if there is a leakage that
makeg it not very serviceable. The
other answer the Minister has pro-
vided is PVC tubes. If cables are laid
in PVC pipes embedded in ce-
ment concrete ducts, I am sure, it will
work efficiently. Of course, when
there is_.a break-down
supply in a large city like Bombay.
there is beoung to be difficulty.

in the power
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I am not trying to defendg the De-
partment or to say that the communi-
cations system or the telephone sys-
tem is perfect. My submission is that
the size and type of the problem is so
vast that Members must remember
that this will take a cerfain amount
of lime to be solved. But specific steps
are peing taken. Modern technology
is being imported. Efforts are bLeing
made to replace the old cables by
electronic exchanges. In places like
Kanpur, Delhi and some other areas
the telephones are working perfectly.

THE VICE-CHAIRMAN SHRI R.
RAMAKRISHNAN). Whai is your
experience with your own phone?

SHRI VISHWA BANDHU GUPTA:
My phone, I am happy to say, Sir, is

working. 1 was coming.to this prob-

lem. The numbers have been chang-
ed. Apar! from that, the telephone is
now working. The Bahadur Shah
Zafar Exchange which houses most of
the newspapers, was the most difficult
ong to get. But now after the intro-
duction of the electronic exchange,
that has become very easy.

You may remember that I had
mentioned ahout provision of tele-
phones in cars, which is a cordless
system. 1 would urge upon the Min-
ister that he may kindly take note
of i{ it the cables are giving problems.
Perhaps when we are going {o the
cordless system from the NDMC, as he
has said, to all our cars perhaps, it
will not be affected by monsoon.

Of course, I agrée with my friends
from the Opposition that there is
neeq for coordinafion in the servyices
when they dig up the roaas. I think
this ig the responsibility of the Com-
munications Department because phones
are affected. They must find out &
system by which coordination is done
at that time and indiscrimirate digg-
ing is not done. (Time bell rings) I
will just take a minute tg finish. °
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One of the Members mentioneq ab-
out the Telephone Aavisory Com-
mittee. I think it js a good system.
The telephone advisory system is to
provide a bridge between the difficul-
ties of the public and to bring them
to the nolice of the Communications
Ministry and wvice versa. They are
able {o explain in detail and get the
correct data from their resigents. I
think this is a system which should
be continued.

I would end by just saying one more
suggestion that I would like to make
to the Minister. Sir, you know that it
is possible to dial Delhi-London and
vice wpersd. But it is not possible 1{o
dial pelhi-New York, although it is
possible to aial New York-Delhi, All
over India where there is direct sys-
tem. it is possible to dial from New
York. I would recommend and sug-
gest to the Minister that this system
of dialing from Delhi 10 New York
where the United Nations is located,
should be there. We have a lot to do
with abcut 101 countries, with whom
we want to have bhetter relations. Com-
munication systems by which we can
dial girect, woulg be very helpful.
Expeditious steps may be taken.

One more suggestion, and ] would
have ended. The service thai we get
on 186, 182 or 187, where we are re-
quired to stay in queue, is a gooa sys-
tem. The telephone opercator comes
and says, “You are in the queue.
Please wait.”” But by the time you
wait, at the eng of it you tind that you
are in 187 instead of 186. So, you have
got to wait for. another ten minutes.
My recommendation would be that
{he Minister may kindly nave the tape
or the system changed so that by suit-
able intervals they say, “You are in
the queue in 187. Kindly wait.” If you
are in the wrong queue, you can put
down the receiver and go in the next
line.

I would again bring this to the
nolice of the hon. Members. Let us

!
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look at the problems, ang take out
the problems which can be solveq and
give proper suggestiong to the Com-
munications Department. I am sure,
coming few years will take care of
most of the problems,

W g awt (9% waw)
STRMER WERT, WA F ogw K
HHH ¥ aga aer wgE ¥
TEH SEET B oguear F awr
fewrag +fF gt & s aug o a9y
g ) afsT gaty a3 § % IeEm
T U @A § )

e &F ¥ @R N foemd
IR A WA 3 wE farwTe
7 feesht & 2, qweme wx ® &
T f&T wEl A fafs @1 wEdm
ffa%mramwéréﬁwﬂ EEd
AHA vefafaw 5w g & QweY
Far feafa g ? .

TMAAT, ATERATL far G
g Fr3 fadwar § fagd g
¥ AqERTTR foar fgrgeam & g%
e F 44, g AR F am
SR erafaw ¥ T ogMr §
AfFT AARFCINT F TeaThed F3d
g f& g d@r St ¥ FEEC WR
1 0fHe war g e v 15 fev
ar garw AR HE W W ar
gH I9 9T g FT A, oHr @
A O 0T ) 3F 9T g
W ¥ fau dar g 7 15 fev g
TR AF W1 A=A, § oo
g 7@, e A aF § qaews-
L A0 § @ q@l /Y A B
gl fARAar | Tofo TqoFo ;HTo T,
Fotod¥o F1 TR & T Fgar §,
fodaa s § w99 g 99
gt S owEs wfeg § grfwamde
gaRr W, fHeee ma@=m, SHEr
faast faar , ST @t ga g
fer@se A9, A9 @ E, qTH-
1T M7 et & wiverfat & o,
TR TN B gL A g 0 A
Fq AT STHE ¥y ag feafw g @



-

. A w

o | Ty AR fawd

263 Calling Auention to a

[sfi &7/ =FAf]

7 RE mTAAT

:r‘r;r'r

Foi EHI
gt St w1 fmT & oAAgY
meara w1 BEW A IAF q09 90,
faat (e & f AHIGETATL T EFrI
an #, Fiigi d§8 A2 NS WAAT
waeg ¥ w1 f& @i Fa0 S

3NN THE Adt Ted #, T 9F AW

Ax wd ¥ At Tm A (wwE
# f& 75 afamm @T@ 31 ASEET
arr #v Ar feafq swmr omaE @
oA AFT fFe w1 g7 A w0 G
%jfwmmﬂm ¥ 8 T @
& afitg-advg | AT wrTAE, Agl arr

' f@an‘er o £, faeeft # feufy may 2

THAIE ém w0 % fao @A tgrr
g fex o T IW

%{l a7
& owaErg Am YA g fw oA
gWTT AwWT E, WOE Ag £
gy FHET u¥ =¥ A7 fmm LA
G A1 S@0 Z 1 178 9T A
fowms w0 & @ FIT AT 176
famar &1 197, 181, 180 WX
188 ¥ AT ¥4 AT, AFGAT, U7 §
f& fwd® na Far A= faen
21 ag #gq £ 0% F 940 AN AW,
mfrwﬁfélm?ﬁaaq TR
T fg ® 1 ag YwE AmA =73 A
7T amﬁnm F O ASAT | 10
feaz @3 dz7 ¥ arg o Fdr fwar
"199 T §F 10 fwwE #s  ESe
far, fee Wy 541 ¥=1E fF soar zaw. 7
Ffwy, 7qag 7 g # Afaw w97
¥ ofrerd @ s@ a1 Igig g o
g Y AT 51 TN IT A AL FAT
Tifgg « &Y AmA TErE =g {74r,
T o @R E, 9 NF WA
oI FwgT § & 4 AT =T f2 #70
& aw F K @Y & wedla A A
& § fragT weW 5 #9151 oy 3%
g ar &% ghm ) ZWeeT o xuw gy
g o fwtmdar gedr « w7 Sar Hy
ww # egr o1, feT gmru wEAr
[rEAT E 36 FOT (6 AT AT RAIETANT
& e &7 a§ feafa 2 & Jr Wiy

[ RAJYA SABHA ]}

Matter of Urgent Public
Importance
¥ TAIEIT &, HIT wEar & A% g
FAEY FAT FAF FNAT qAATEIE
gAIT UF RAT T« AZT AT THo
ffo & 3I9% A FATEM o gAT
% i TF A T AT AL A
FT F I ORI (AAT "qFAT

3T H FIE AT A AL FT AFAT |
e #Y feald ag & 1 w9 @
FE1A FT1 AT I F | WINT I A
o w1 FAT AG FA, AR
AME G FA AZ BT TETE ) zA
ATZ T WAF[ 71T T FrEATT T &r=AT
AT 7 W " N Fw ) gwivy
g UF UHo Yo g AT  THM
qEGR 1 IART ARE AT F
arerorey IfEfedt § 0 gaEr A

FrT & 54130 0 afFafadt ¥ eF
gt T AEgT ¥ wEE W | wend H
g A mfrc' | 25 &5 F1 0F TAFA
FIT faAT 7 OIFAT 1, FABRALL,
oafesr &1 AT 85 ‘A AT fEq
qEn gFM _AGER | OF AW TA
faar a0 1 3z fAd 2 ZAwm aaEx
64130 & FTIE grAgrq §T i T5q<
2 54130 1 {997 TAET 92 F19 FY
% oag 64130 7 F1 T faw 9%
fgar war § EAER THC 54130 ¢
i mad"rq St ®OZ 1 85 BIY A
fa7 ¥ faar war | TR O g
wdt St ®1 owdrT fwwr gomonm @
o faaT 1 gEAle N ST oSy
5 T4 787 A4 0F (wemET g
af | fgedt ¥ UF TEET B 25
HIIT FT TFET WEA F AT GTHZ
¥ OFIEMA (@A TE 1 24 WI¥ A
T OF wEA 13T 3AF wgt (97 g
qIT 397 0T € 2 3 gA Freq |
Fgasr & aarr FL Gl § 98 3% 92
®1 TAEE T 1 TE mr AqIET gag-
A 8 He e weflfAr 9¢ weq &
U 0% AW KT 3 AKX BT F
IAF FT F TATRN R faeq =Wy v
&R INT FIM 7 gag § dae
A IF AR qg FAfAd T @y
1 3 TIR T £¥ AT T3 gum
g AT 9q % ag agr @d & 8
H 9FR & I faem, rwdY @y Sz

264

-t



- 265  Calling Atrention to «a

. realised. The inlerest shown
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SHR1 RAM NIWAS MIRDHA : Mr.
Vice-Chairman, Sir, I am thankful to
you personally as well as other Mem-~
bers who have participated in this Call
Attention and much more so to the
persons who have listened to the de-

_ bate .Though the subject of the Call
Aliention was or a very limiled nat-

ure, mainly concerning the faults that
arise during the monscon season in
certain cities, the discussion. as was
to be expected. has gone round cover-
ing various aspecls of telocommunica-
tion development, efficiency of service,
our expansion programme, import of
tachnology and other malters that are
really relevant and important. If s
gratifying that the importance of tele-

* commuynications in the developmental

is now heing
by the
Members and otherwise outside also
shows that it is no longer regarded
as something of an urban elitist luxu-
ry which can be dispensed with. But
it is regarded as an integral parf{ of
our development which directly helps
in the economic and social develop-

process of the country

" ment of our country. We wish this re-

alisation had come earlier and had
been reflected in our various plans
ihat have gone before so that many
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problems that we are facing loday
would not have been there before us.
One of the difficulties of the present
situation is that there was a lack of
investmen{ in the previous plan in the
telecommunication «ector and now  that
we have realised ils importance, we
are faced with the situlion that there
is a bhacklog, a tremendous backlog,
which has to be made good, whether
it is by way of replacment of antiquat-
ed equipment, installalion of new
lines, taking it to the rural, willy and
tribal areas. This problem has now
arisen all of a sudden and one of the
reasons why the system cannol be im-
proved dramatically in the short run
is this backlog in invesiment{ in this
sector, When we became independent
there were just about 80.000 telephone
lines and now it is about 29 lakh lele-
phone lines. a wvery remarkable
achievement fiom any point of view.
But still the waiting list has been in-
creasing over the plans. Just o give
some jdea, at the end of the Third
plan the waiting list was abhoul 3.3
lakhs, at the end of the Fourth plan it
increased to 5.32 lakhs, at the end of
the Sixth Plan it was 8.38 lakhs, and
the wailing list has been increasing
and now it is a little more than thal.
it 15 about 8.6 lakhs, The Sixth Plan
consisted of various items and in
terms of money it was Rs. 2,730 crores
and in the Seventh plan what we have
proposed 1o the Planning Commission
and the Working Group of the Plan-
nig Commission agreed to. is a little
less than K. 12,000 crores
which they regarded as the minimum
necessary for strengthening the sys-
tem lo take us over the pump sgp that
in the next one or two Plans we
might be able to provide s satisfac-
lory service. The indicalions are that
we will not get anything like this
figure. anything like this allocation,
because of resource constraints. We
are in touch with the Planning Com-
mission. 1 am very gralzful to  the
Members for saying that more and
more resources should be maae avail-
able 1o thig seclor. I hope the Plann-
ing Commission and olhar aulhorities
concerned in this would take nofe of
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this ang give us sufficient lunds 50
that we might Le able (o provide a
service which 1s reasonably gond.

Provision of monetary allocationy is
one thing and how we use it is an-
other thing. A lot has been said about
import of technology. You yoursell
have mentionea about oviical fibre,
Jellyfilled cables, etc. We are very
much conscious of the fzet that we
should adopt the latest technology in
this respect. Ang we have adopted for
our telephone exchanges the Igtest
digital technology and we propose to
continue this policy of ysing the latest
lechnological innovations for the im-
provemenl of our telecom system.
Even lfor taking it to the remote rural
and hilly and tribal areas e are
using ana will further eapand our
satellie  communication. It is because
there are distant areas and we cannot
have cabley and underground o) over-
ground and,, therefore, satellite commu-
nication system has been resorted to in

this respect and we will continue tq do
20.

Mr. Sukomal Sen raised a very import-
ant point. He asked as to why, whep we
introduce this new technology. it doas not
work here and why it works ip foreign
countries, Well, Sir_ it 1 not corizet that
we are pot able 1o absorb the technology
and work it properly. Our problems are

~of a very basic npature. The new electro-
nic telephone exchange and the new tech-
nology need air-conditioning and a certain
environment, climatic environment, to
function optimallv. In foreien countiics
this problem does not exist because maost
of the time they are able to work wiih
their patural climatic  conditions, But
here we have fo use  air-conditioning
equipment in all our electronic and digi-
tal exchanges. Failure of electricity is
very well known to all the Members, This
one infrastructural difficulty is a very
important cause of most failures ig the
cities as well ag well a, in the districts,
Electricity goes off or hours and hours
and if the air-conditioning goes off
“alongwith that. the exchange is  bound
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not only 1o be ineficient, but is also
bound 10 get damaged, So, this is adding
10 our problems. While we are¢ introduc-
ing new technology, these tvpes of conco-
mitant reguirements have to be met
which means providing climating condi-
tion, proper environment, temperature,
lack of humidity etc.. so that these latest
mstruments can work a optimal efficiency
In foireign countries there is nothing like
break-down of electricity for hours and
there is nothing like break-down of air-
conditioning, 1 would not go into the
varius causes.  But, in short, these are
some of the diflicultizs  that we  come
across in this, Another reason whv the
foreign technology does not function well
is the intensity of our traffic. In the Unit-
cd Kingdom, there are only two calls per
telephone per dav. 1In Japan, a telephone
is used for 16 minutes in 24 hours, and
all these lechnologies are geared to that
type of traffic where there is almost a
saturation limit and where penetraticp of
telephones is so widespread that the calls
are less and less and the efficiency s
more and more. OQur efficiency would
increase after a point where we reach a
certaipn level of expansion and penetration
of telephones becausg the more the traffic,
the greater the system gets closed with
the result that wrong numbers would come

and there is waiting in the queue and
of this.  And,

when the foreign experts come here, they

problems arise because

say, “Wc have never come across such tra-
fic fealures and there is hardly anything
that we can advise on this,” So, it is to
the credit of our engineers and techni-
cians that thev are facing this prohlem
in a very good way, expert way, and are
trving to find solutions which are an im-
provement on the system that we have
imported in many ways and the foreign

cxperts also recognise this,

There is another thing for which you
should praise our engineers and techti.
ciang and it is this that the new exchanges
have to be used in conjunction with all
types of exchanges, Strowger exchanges.
crossbar exchanges, electronic  exchanges
and electronic  digital exchanges. You
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have to use them in conjunction with alt
these varicties of exchanges and alvo see
how to make them properly inter-phase
between various types of exchanges which
is another chalienge to our technicians and
I think they have done very well in this.
And here also, no one can teach us be-
cause we know much more about it and
by our own experience amd experfisa we
have developed this system which is fairly
satisfactory and we are seeing how the
various exchanges can be put in conjunc-
tion with one another and proper results
come out of this,

Well Sir, apart from import of tech.
nology. we want to manufacture most of
the things here.  Self-sufficicncy has al-
ways been our policy. The [ndian Tele-
phone Industries, which wag established
very soon after Independence, is the firs
major public sector undertaking, Let ue
look at the foresight of our leaders. Pt.
Jawaharlal Nehru and others. At that
time they foresaw the impontance of self-
reliance as well as (he importance of tele-
communications and started a big factory
at the 1Tt {n Bangalore which has now
many units. It hag expanded tiemen-
dously, The 1948 technologv. as was
mentioned, is now being replaced. New
tzlephones of the latest electronic tvpe are
to be manufactured by the ITy at Ranga-
lore as well as at Naini, and not only the
ITT but a number of other corporations.
private as well as State corporations. Elec-
tronic Development Corporations have
also been wiven the licence to mannfac-
ture telephone instruments, and very scon
we will hava a variety of highly sophisti-
cated telephong instruments, and we will
make a good improvement in that res-
pects. The TTT will manufacture § flakhs
instruments in Bangalore and five lakhs
instruments per yesr in Naini, After thi,
the private sector will also do this, While
mentioning the private sector. T  would
like to cay that one important policy deci-
sion that we have takep recently ic to
allow the private sector in the tele-commn-
Bications to manufacture them. Up till
now it wag the State monopoly, No other
sector except the puhlic sector, the TTL
wae manufacturing anv tele-commurica-
tion instruments etc  But now what we
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call the subscribers’ instruments, telephone
istruments. etc., the private sector has
been.allowed to manufacture them. Licen-
ces have been given to the private scior
not only, but many of the joint sector and
State Elecironic Development Corpora-
tions have come in; we have invoived the
private sector also, because unless we do
so we will pot be able to increase our
preduction of tele-communication equip-
ment at the rate at which we wanted,

Now, Sir, a lot has been said about
failore of instruments in  the telephone
system during the rainy season. | have
given various reasons. Hukmdeo Nara-
vanjit mentioned about Bombay, if the
telephone exchanges were affecteq because
ol unprecedented rains or becawse the «ite
was not proper. Well the rains were not
unpiecedznted. but it was due (o the clog-
ging of drains, etc, The drainage system
in the vcities and in the country-side alsn
in one of the reasons for ficoding of drain-
uge. I also makes the floods <o dang~-
rous. In Bombay there have b2en rains
before but that did not happen, The sys-
tem gol clogged. and i happeng like this.
In some exchanges the flooding was 2 ft,
in others it wag as much as 5 ft. Tt hap-
pened in the Connauvght Place exchange
in the late S0, There was serious flood
and the Connaught Place exchange got
flooded, That does not mean that the
planning was wrong, but due 10 many fac-
tors the drainage in the city js getting
clogged, with the result that some flash
raing create this sort of situation. Well,
we are verv much conscious of it and
we are trving to do all that we can. In
this respect | have written letters recent-
ly to the Chief Ministers to please coordi-
nate the activities of all utility agencies
which do road-cutting. There are the
electricity people, water people, ewage
people, etc. We want them to coordinate
so that when one thing is done the other
installations, cables. etc. do not get da-
mage, and T do hope. that we will receive
proper cooperalion from the State Gov
ernments in this respect. The main cause
of this breakdown iq that the cables get
domaged, We are taking other steps as
I mentioned earlier in my original state-
ment, and we will continue to do so.
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There are many other points ralsed,
Shri Gopalsamy. he is rot there..asked:
if you could do it during CHOGM why
can’t vou do now? We had to divert a
lot of manpower., We had to reserve lot
of lines, international as well as national,
We could do it onlv for a short pzriod.
We can still reach the same level of effi-
ciency as in CHOGM or Asiay Games
or NAM meeung it we are given the
same conditions of work, latest equip-
ment, access to international lines, ele.
The same people can do it again. Bug it
would requirz a lot of investment and
change of eguipment, We cannot divert
our resources as we did at  the time of
CHOGM because it is just not possihle,

_ This brings me to the development of
manpower development in  our  sectol.
While we are having introduction o7 new
technology, a big effort is being made for
training these peoole in lutest rechnology
for which a big programme is bewmg yn-
troduced, Shri Sukomal Sen asked whe-
ther automatisation will lead to unemp-
loyment and what will happen to the
staff. 'There i~ no question of retrench-
ment. We are constantly in touch with
the Associations. This dialogue gozs on
and we will see to it that ali these things
are introduced with the least possible dis-
turbance in any manner. Training can be
technical,  Training can be motivational
and administrative. People can be taught
how to behave and what their duties are
and how to be courteous. We will see
that during this training process we are
able to provide a proper service to our
customers and particularly 10 the Meni-
bers of Parliament. |

1 will end by saving that we regard the
person whom we serve or the consumer
as very importang because the auality of
service wili depend upon the satisfiction
we are able to gmive to these people. Tt
is our constant endeavour to see that the
consumer gets a good deal. There e a
lot of complaints, such as wrong billing,
excess metre reading and tamperinz of
metres, We are very much conscions of
thig and we are trving to <ee that with the
cooperation of staff how we can go abnut
doing so.
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T will just mention that in most of the
major cxchanges the absenteeism is of the
urder of 30 per cent or 40 per cent. No
system can work well if that sort of
absenteeism  is there. When you rine
197 or 199, nobody is there, You gat go
op getting “you are in the queue”. We
are in touch with the staff associaticns,
We are talking to them. We are ako
formulating «chemes for giving somg re-
wards or incentive for i1egular attendance.
We hope that some of the methods we
are tying to adopt will help improve
matters, )

There was a very valid question, If
the telephone remains out Of order foi
long. why should the consumer be made
to pav rent? 1 agree with this. We have
already started a procedure in the Tele-
communicition Board and they aie exom-
ining a proposal as 10 what sort of rebate
should be given in the rental to the con-
sumer if (he telephones are out of order
for a long time, Even our records ~how
that certain telephones have been out of
order, [ think that some sort of rebat2
should be miven, We feel that something
should be done. 71 hope that the Tels-
communication Board will come out with:
a scheme 10 give some satisfaction o the
consumer whose telephone is owt of order,

Telephone  Advisory Committee’s role
was mentioned. Member of Parliament,
‘Members of the Legislative Assembly, and
some other intercsts such as doctors, in-
dustry, trade, services etc. are represented
in it. We are trving to see that there is
a greater involvement of the T A.C in the
functioning of telecommunication. There
are various ideas before us. We want it
to be a very helnful and meaningful orga-
nisation so that it cap act as a link bet-
ween the consumers and our Depariment
and try to put across things in a nproper
and systematic way. Apart from this. we
have started a procedure of huvine ouce
or twice a year a meeting of the Mem-
bers of Parliament with our Telecom beo-
ple at the State capital so that they can
sit with* them. Those who are not ihe
members of the TAC cun also come. ard
we will ask for an agenda and whis

area: they ars interested in, which section

-
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is working and whick section is pot work-
ing. And we will sce that some  answer
is given 10 them right on the spot wien
the meeting takes place. We are intro-
ducing this also go that a gradval nvolve-
ment amd supervision by Members  of
Parliament and public represntatives will
be there as to how we functign. We
have mothing 1o hide. We want to tell
cverything about your difficulties.  about
our problems and seek vowr co-operation
as (0 bow we cap improve them. And
We are trying (o imroduce a system of
consultation with public  representativas
al varioug levels,

Sir, Viskowh Baoadhuji. as wswal, has a
number of new ideas, Car radios is
something which he hag been saying for
a long time, Well Sir, we have a re.
search project not oaly for introducing
mabile, car radios buf also the paging sys-
tem which is also in great demand by
professionals and others. They are 1e-
search projects at the present time, But
this mobile car radic would be commer-
cialised very soon. In the new tall NDMC
building, we have asked for space at the
top to have a traasmitter and other instru-
ments, And when these things are sorted
out, we will very soon make it in a com-
mercial way available. And the same
thing we propose to do abowt the paging
system,

Well, Sir. as regards ietermational direct
dialling, it is true that we do pot have it
at present with the US and some other
countries though we have with the UK
and some offwr countries. So, owr policy
here also ig thut we want to have wmore
and more of them, and we are negotiating
for more satellite circuits with interna-
tional organisationr. And once that is
through, USA and other couniries wouid
also be added to our intermational STD.

Sir, Virendra Vermaji raised a lot of
points about the telephones not function-
ing in his area and other things, particu-
larly about the rural areas, Sir, our
policy is to take the telecommunication
te the rural areas. And there ig a Jemand
for this. Tt is not generally realised how
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much telephone s needed or goed Gom-
munications are needed jn the rural areas.
Many rewulated market, hatve ceme. sub-
markets have come. Marketyards Ruve
been developed. And there are plases wisre
the business activity concerned with agefi-
culture takes place. And we are haviag
a survey of these areas and we will try
to provide good service t¢ them. For tie
1iral areas agdip one of tike prebloms is
abaut aver-head wires. So we are iawe-
dncing the radio, wehat we ¢all the MARR
multi-aecess radio  relay  sy€fewme—which
means, a ceértain area of 39 o €9 villages
woull be comnected by the wirsless sys
temy, We have already introaduced  the
system in some villages on an oxperishen-
tal measure, And wg are seeing whiether
it can be productionised in India also, And
uf!:,his experiment succeeds though it s a
little costly, that would not be a hindrarnce
in faking the telecommunication te the
rura! areas. 1 have uleady mentionad
about the distant hill and triba) areas. A
satellite communication is being used im
the north-easterm region ip a very big
way, And wc are very much counssiews
that telephone should not be just aw wbam
appendix but a rural area should also be
given the benefit of modern cemmumica-
tion. >

In the end, T can assare ven, Sir,
through you the whole House that jt will
always be our cndeavour to provide  as
efficient a service as possible. Asd aiven
your support and if we get sndciear re-
sources in the Seventh Plan we will ead-
eavour with vour co-operation 1e sueeeced
in providing the service which is te Viar
satiffaction.  Thank yeu. Sir.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): That ceagludies
the business for the day. Tie Huuse
stand adjourned till 11 am. on Maunday,
the 29th July, 1985,

The House then adjewrned at
five minutey pasy gix of vhe
clock. on Monday, dfe 7¥h
July. 1985,



